PUNJAB VIDHAN SABHA SECRETARIAT
NOTIFICATION

THE 16 JULY. 2024

No. 32-LA-2024/) £- Hon'ble Speaker has been pleased to nomunale

n the oY Jul
v the 167 July.

the following Members to serve on the Committee of Privileges on 1 <

A

2024 for the year 2024-25. under Rule 233 of the Rules of Procedure and Conduct
of Business in the Punjab Vidhan Sabha (Punjab Legislative Assembly -

1. Sardar Kulwant Singh Pandori

2. Smt. Aruna Chaudhary

3. Shri Balkar Singh Sidhu

4. Sardar Daljit Singh Grewal (Bhola)

5. Shri Gurlal Ghanaur

6. Sardar Hardev Singh Laddi

7. Smt. Jeevan Jyot Kaur

8. Sardar Kuljit Singh Randhawa

9. Sardar Manjinder Singh Lalpura

10. Smt. Narinder Kaur Bharaj

11.Dr. Sukhwinder Kumar Sukhi

12. Sardar Tarunpreet Singh Sond

Under Rule 184 (1) read with Rule 207 of the Rules ibid. the Hon'ble

Speaker has appointed Sardar Kubvant Singh Pandori, MLA as Chairman of the

Committee.
CHANDIGARH: RAM LOK KHATANA
THE 16™ JULY, 2024. SECRETARY.

No. 32-LA-2024/_Z & &, dated Chandigarh, the 16" July, 2024,

Copy forwarded to all the Members of the Punjab Vidhan Sabha. tor
information.
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